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OHISSA ACY 15 OF 1983 -
*TI-IE ORISSA RIVER POLLUTION PREVENTIOhL S

_ : (REPEAI.) AcT, 1983 . | S
-l Beﬁewed the assent_of the Governor on the" 24th May 1983 RN,
- first publlshed in an’ extraordmary issue of the Orissa '
Gazotte, dated the ‘hh June 19837

' R AN ACT =ro REPEAL THE ORISSA RIVER POLLUTION
S PREVENTION ACT, 1963

T T Be it enacted by the Legislature of the State of Orissa in - the Thiny-iourthf AT
S ' Year of the -Republic of India; as follows:— .- e o

Co o shontte D R Thls Act may be called the Orissa Rwer Pollution Praventton (Repeal) . R
L . e mé“m' 2 The Orissa River Pollutmn Prevention Act, 1953 is herebv repealed :gf'_':;'g:_ct 4
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SRR . wpor the Bill, 960 Orissa Gazerie Extraordinary datad the Sth Merch 1983 (N0, 281) . .
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